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[TO WE PUNTISHE DY IN (CART IV OF THE DEEHGAZETTE EXTRAORDINARY)

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
FINANCE (REVENUE-1) DEPARTMENT
DELHI SACHIVALAYA, LP, ESTATE, NEW DELH!I-110 002

NoF3 151 Fin(Rev-12020-21/DS-V/ o) / Dated /(/7/,»'0
Notification No 272019 State Tux (Rate)

Noo F 3 15V in (Rev<1y2020-21/DS-1V. - In exercise of the powers conferred by sub-
section (1) of seetion 9 and  sub-section {5) of scetion 15 of the Delhi Goods and Services
Tax Act. 2017 (03 of 2017). the L. Governor of the National Capial Territory of Delht, on
the recommendations of the Council, hereby makes the following further amendments in the
notification af the Government of National Capital Territory of Delhi, in the Department of
Finance (Revenue-1), Na.1/2017-State Tax (Rate). dated the 30™ June. 2017, published in
the Delhi Gazene, Extraardivary. Pant IV, vide number No. F.3 (15)Fin (Rev-1y2017-
TR/D5-VIAR2, dated the 30™ June, 2017, nomely:

I the said notification. -

() in Schedule 1 - 6%. serial numbers 80AA and [ 71A and the entries relating thereto
shull be omined:
(1) i Sclsedule 11 - 9%, alter sciial pumber 163A and the entries reloting thereto, the
ful lawing senial auinbess and catmics shall be inserted, namely:
ﬂ CCP} r‘leU J923 o 6305 Woven and non woven bags amil ks of
.'——"'-'-—_-_. ;
i

polyethylene or polypropylene strips or the
' like. whether or not laminated. of a kind used

for packing of goods:
\1,‘9 3C 63053200 Flexible intermediate bulk containers™
2 This notification shall come into force on the 1"day of January. 2020.
By order and in the name of the
P i Lt. Govemor of the National Capital Tersilory of Delli.
Wl' \ *
9 U\4\ ot My Fovasn fedutet| ma fe it
= g scihants
. (Sunll Sehgal)
( ,.Qo\“&/ 0 1Re2® Dy. Secretary 1V (Finance)
' 18 X
6\ﬁo.l"3( 15)/Fin(Rev-1)/2020-21/DS-1V/ & 7 Dated /4{/7/..90

Copy torwarded tor mfarmation 1o:-
\{ | The Principal Secretary to the Hon"ble Lieutenant Governor, Delhi
'/é 3., The Sceuietary (Fisance), Govt, of NCT of Delhi, Delhi Sachivalaya, 1.P. Estate, New Deln
;* / The { ommissioner. State Tax, Delhi, Vyapar Bhawan, |,P. Estate, New Delhi.
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i Sswcretiny (OADY, Tawt, ol NCL ol Dl wik the requost to pruabsbisd the st Breutiom o Dlis

Cigetic Pant IV (Extrvedinary) in todiy's date
the Additionnl  Secrotmy to the Hon'ble Chiet Minmter. Gove, of NCT ol Deln, Delln

Sarchivakayat, 117 Estate, New Delid
e Sevretary 1o Finnee Minister, Covt. ol NCT of Delhi, Delli Sachivalaga, LI Fatite, New

elin
The Additional Scerctury (Lawl, Gove. of NCT of Detl, Delhi Sachivalaya, L1 Fstate, New

el
e IS, 1o the Leader of Oppasition, 29. Defhi Legisiative Assembly, Old Sceretanat, Delin

0OSD to Chief Seerctary, Govt, of NCT of Delhi, Delhi Sachivalaya. L', Estate, New Delhi

Gl File
Wehsite, o ;7
%

(Sunil Sehgal)
Dy. Secretary IV (Finance)

Note: - The principal notification No.1/2017-State Tax (Rate). dated the 30™une, 2017 was
published in the Dethi Gazette, Extraordinary. Part 1V, vide number No. F.3 (15)/Fin (Rev-
1)2017-18/DS-V1/382 | dated the 30™ June. 2017and was last amended by notification No.
1472019-Sune  Tax(Raic). dated the 3" October, 2019, published in the Delhi Gazette.
Extraordinary., Part IV, vide number No. E 3 (68VFin (Rev-12019-20/DS-VI/465. dated the

3 October, 2019,
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